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 Mr. Malak Bhatt, Ms. Priya Singh, Mr. Saurav Panda,  

 Mr. Rajat Bector and Ms. Paabh Simran Kaur, Advocates. 

O R D E R 
(Virtual Mode) 

 

21.01.2021  Heard Learned Counsel for the Appellant in part. 

 Learned Counsel for the Respondent submits that Respondent has filed 

Interlocutory Application through e-filing on 19th January, 2021. Respondent is 

directed to file Hard-Copy of the Interlocutory Application which has been filed 

through e-filing by tomorrow. 

Learned Counsel for Respondent is directed to serve a Hard-Copy of I.A to 

Learned Counsel for the Appellant before filing. 

Learned Counsel for the Appellant may file Response to I.A. before next 

date.  

 List the Appeal ‘For Orders’ on 28th January, 2021.    

    

                                  [Justice Anant Bijay Singh]  

Member (Judicial) 
 
 

 
          [Ms. Shreesha Merla] 

Member (Technical) 
 
R. N./ nn / 

 


